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♦Machinery installed but not in production. 

STUDY OF ELECTION OFFENCES 

16. SHRI CHITTA BASU: Will the 
Minister of LAW AND SOCIAL WELFARE 
be pleased to state: 

(a) whether any study has so far been 
made about the election offences committed 
during the last General Election and mid-term 
election in different States: 

(b) if so, the broad findings and conclusions 
of the study; 

 

(c) whether Government propose to act 
upon those findings; and 

(d) if so, the nature of the action 
contemplated? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRI MOHAMMAD YUNUS SALEEM): (a) 
and (b) Yes, Sir. A comprehensive study has 
already been undertaken by the Election 
Commission not only in respect of 
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election offences, but also for the amendment 
of election law in the light of the experience 
gained in the last general elections of 1967 
and the mid-term general elections in Feb-
ruary, 1969. The Commission proposes to 
place their concrete proposals before a 
meeting of the representatives of various 
parties in Parliament and final 
recommendations will thereafter be sent to the 
Government. 

(c) and (d). The Government will give due 
consideration to the proposals of the Election 
Commission when they are received and take 
suitable action at the appropriate time. 

EMPLOYMENT OF MADHYA PRADESH 
RESIDENTS IN H.E.L., BHOPAL 

17. SHRI NIRANJAN VARMA: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL 
TRADE    AND    COMPANY    AFFAIRS 
be pleased to state: 

 
(a) the number of engineers, employees 

and workers who were appointed in the 
Heavy Electricals Limited, Bhopal after the 
20th June, 1968 in the light of the decision 
taken at the meeting of the National Inte-
gration Council held in Srinagar; 

(b) the number of them who are residents 
of Madhya Pradesh; and 

(c) the present total number of officers,. 
Administrative- and Security Officers, 
Engineers and other employees working in 
this undertaking who are residents of Madhya 
Pradesh?] 

t[THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI 
FAKHRUDDIN ALI AHMED): (a) to (c) 
The information is being collected and will be 
laid on the Table of the House.] 

PEDESTRIAN CROSSING    NEAR VIDI-SHA 
STATION 

18. SHRI  N1RANJAN   VARMA: 
Will the Minister of RAILWAYS be pleased 
to state the progress made towards the 
restoration of the old pedestrian crossing 
across the railway line near Vidisha railway 
station?] 

 
†[  ] English translation. 


